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INTRODUCTION 
 

          
In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/2008, 

Publication of the matter relating to Designs is being published in the Official Journal of The Patent Office. 

This Journal is being published on weekly basis on every Friday covering the various proceedings on Designs 

as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rules, 

2008. All the enquiries on this Official Journal and other information as required by the public should be 

addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments are 

requested from all quarters so that the content can be enriched. 
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CANCELLATION PROCEEDINGS 
under Section 19 of the Designs Act, 2000 

 

“The Ld. Asstt. Controller of Patents & Designs passed an order on 16/7/2010 to dismiss the petition filed 
by M/s. S.N. Kappor Exports, Khawasji Ka Bagh, Amer Road, Jaipur-302002 on 27/12/2006 for 
cancellation of registration of the registered Design No. 193816 dated 20/11/2003 under class 06-11 titled 
as ‘Carpet’ in the name of Mahesh Kumar Choudhary & Basu Devi Choudhary, both Indian partners, 
trading as M/s. Saraswati Exports, an Indian partnership firm of 3 Ganesh Colony, behind Golimar 
Garden, Amer Road, Jaipur-302002, Rajasthan, India.” 

 
“The Ld. Asstt. Controller of Patents & Designs passed an order on 16/7/2010 to dismiss the petition filed 
by M/s. S.N. Kappor Exports, Khawasji Ka Bagh, Amer Road, Jaipur-302002 on 27/12/2006 for 
cancellation of registration of the registered Design No. 193817 dated 20/11/2003 under class 06-11 titled 
as ‘Carpet’ in the name of Mahesh Kumar Choudhary & Basu Devi Choudhary, both Indian partners, 
trading as M/s. Saraswati Exports, an Indian partnership firm of 3 Ganesh Colony, behind Golimar 
Garden, Amer Road, Jaipur-302002, Rajasthan, India.” 

 
“The Ld. Asstt. Controller of Patents & Designs passed an order on 16/7/2010 to dismiss the petition filed 
by M/s. S.N. Kappor Exports, Khawasji Ka Bagh, Amer Road, Jaipur-302002 on 27/12/2006 for 
cancellation of registration of the registered Design No. 193821 dated 20/11/2003 under class 06-11 titled 
as ‘Carpet’ in the name of Mahesh Kumar Choudhary & Basu Devi Choudhary, both Indian partners, 
trading as M/s. Saraswati Exports, an Indian partnership firm of 3 Ganesh Colony, behind Golimar 
Garden, Amer Road, Jaipur-302002, Rajasthan, India.” 

 
 
 

CANCELLATION PROCEEDINGS 
under Section 19(1) of the Designs Act, 2000 &   

Designs Rules, 2001 as amended by (Amendment) Rules, 2008 
 
“Erum Hangers Private Limited, an Indian company of LGF 9, Charmwood Plaza, Eros Garden, 
Surajkund Road, Faridabad, Haryana 121009, India has filed an application on 24/5/2010 for 
cancellation of registration of registered Design No. 220431 under class 06-08 titled as ‘Hanger’ in the 
name of M/s. Arjun Plastic.” 
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RESTORATION OF LAPSED DESIGN 

UNDER SECTION 12 (2) OF THE DESIGNS ACT, 2000 
 

(01) 
 

The request for restoration of  Design No. 180738 dated 03.02.2010 made under section 12(2) of the 
Designs Act, 2000 in the name of NILKAMAL LIMITED., an Indian Company of Survey No. 354/2 & 
354/3, Near Rakholi Bridge, Silvassa-Khanvel Road, Village Vasona, Silvassa (D & N. H.), (U.T.) India, 
previously registered as  NILKAMAL PLASTICS LTD., an Indian Company, of Plot No. 971-1A, Sinnar 
Taluka Industrial Co-Operative Estate, Sinnar Shirdi Road, Sinnar – 422 103, Maharashtra, India on 
03.02.2010 has been allowed and restored vide Controller Order No. 180738/REST/2/07-D. dated 120th  
July, 2010.  
 
 

(02) 
 

 
The request for restoration of  Design No. 180764 dated 03.02.2010 made under section 12(2) of the 
Designs Act, 2000 in the name of NILKAMAL LIMITED., an Indian Company of Survey No. 354/2 & 
354/3, Near Rakholi Bridge, Silvassa-Khanvel Road, Village Vasona, Silvassa (D & N. H.), (U.T.) India, 
previously registered as  NILKAMAL PLASTICS LTD., an Indian Company, of Plot No. 971-1A, Sinnar 
Taluka Industrial Co-Operative Estate, Sinnar Shirdi Road, Sinnar – 422 103, Maharashtra, India on 
03.02.2010 has been allowed and restored vide Controller Order No. 180764/REST/3/07-D. dated 12th  
July, 2010.  
 
 

(03) 
 
 

The request for restoration of  Design No. 180878 dated 03.02.2010 made under section 12(2) of the 
Designs Act, 2000 in the name of NILKAMAL LIMITED., an Indian Company of Survey No. 354/2 & 
354/3, Near Rakholi Bridge, Silvassa-Khanvel Road, Village Vasona, Silvassa (D & N. H.), (U.T.) India, 
previously registered as  NILKAMAL PLASTICS LTD., an Indian Company, of Plot No. 971-1A, Sinnar 
Taluka Industrial Co-Operative Estate, Sinnar Shirdi Road, Sinnar – 422 103, Maharashtra, India on 
03.02.2010 has been allowed and restored vide Controller Order No. 180738/REST/1/07-D. dated 12th  
July, 2010.  
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REGISTRATION OF DESIGNS 
 
 

The following designs have been registered. They are now open for public inspection. In the following each entry 
the Date of Registration is shown. The Priority Number, Priority Date and Priority Country are also shown. 
 
Design Number 207296  
Class 10-05 
   1)Larsen & Toubro Limited 
      L & T House, Ballard Estate, Mumbai 400001, Maharashtra, India  
Date of Registration 04/12/2006 
Title Testing Instrument 

Priority NA 
 

Design Number 216276  
Class 07-99 
   1)Hindustan Unilever Limited., 
      Hindustan Lever House 165-166 Backbay Reclamation, Mumbai-400 020, 
Maharashtra, India.  
Date of Registration 12/05/2008 
Title "WATER PURIFIER" 

Priority NA 

 
Design Number 216351  
Class 07-08 
   1)SHIV SHANKER VARSHNEY, MRS. RENU VARSHNEY 
AND MR. ATUL GUPTA., 
      P.O.BOX NO. 146, I.T.I.ROAD, ALIGARH-202 001, UP, INDIA. 
   2)M/s Liberty Brass International 
Date of Registration 16/05/2008 
Title Fire Frets 
Priority NA 
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Design Number 219563  
Class 08-06 
   1)Kishan Kumar Gupta, (Indian) 
      N-1, Chittaranjan Park, Delhi-110019 (India)  
Date of Registration 06/11/2008 
Title Door Handle 
Priority NA  
Design Number 219564  
Class 08-06 
   1)Kishan Kumar Gupta, (Indian) 
      N-1, Chittaranjan Park, Delhi-110019 (India)  
Date of Registration 06/11/2008 
Title Door Handle 
Priority NA 

 

Design Number 219616  
Class 08-99 
   1)Carl F India Private Limited 
      Oberoi Garden Estate, "A" Wing, 3rd floor, Chandivali Farms Road, 
Andheri-East, Mumbai-400072, Maharashtra, India  
Date of Registration 10/11/2008 
Title Monolith 

Priority NA 
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Design Number 219709  
Class 05-05 
   1)Charming Apparels (P) Ltd., 
      402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110006, India 
   2)Charming Apparels (P) Ltd., 
Date of Registration 17/11/2008 
Title TEXTILE FABRIC 

Priority NA 
 

Design Number 219726  
Class 02-04 
   1)Aztec Shoes Pvt. Ltd., 
      K-92, Udyog Nagar, Delhi-110041 (India)  
Date of Registration 17/11/2008 
Title Sole For Footwear 
Priority NA 

 

Design Number 219737  
Class 13-01 
   1)Rotomag Motors & Controls Pvt. Ltd., 
      7/C, Vitthal Udyognagar, Nr. Anand- 388121, Gujarat, India  
Date of Registration 18/11/2008 
Title Gear Box 

Priority NA 
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Design Number 219818  
Class 11-01 
   1)Preciosa 
      Opletalova 3197, 466 67 Jablonec nad Nisou, Czech Republic  
Date of Registration 21/11/2008 
Title Gemstone 
Priority  
Priority Number Date Country 
EM 000938642-0027  22/05/2008 OHIM   
Design Number 219819  
Class 11-01 
   1)Preciosa a.s. 
      Opletalova 3197, 466 67 Jablonec nad Nisou, Czech Republic  
Date of Registration 21/11/2008 
Title Gemstone 
Priority  
Priority Number Date Country 
EM 000938642-0028  22/05/2008 OHIM  

 

Design Number 219822  
Class 11-01 
   1)Preciosa 
      Opletalova 3197, 466 67 Jablonec nad Nisou, Czech Republic  
Date of Registration 21/11/2008 
Title Gemstone 
Priority  
Priority Number Date Country 
EM 000938642-0032  22/05/2008 OHIM   
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Design Number 208939  
Class 23-04 
   1)Reckitt Benckiser (U. K.) Limited 
      103-105 Bath Road, Slough, Berkshire, SL1 3UH, UK  
Date of Registration 19/03/2007 
Title Air Freshener Device 
Priority  
Priority Number Date Country 
000592902-0001  21/09/2006 OHIM   

Design Number 208945  
Class 23-04 
   1)Reckitt Benckiser (Uk) Limited 
      103-105 Bath Road, Slough, Berkshire, Sl1 3uh, United Kingdom  
Date of Registration 19/03/2007 
Title Air Freshener Device 

Priority  
Priority Number Date Country 
000592902-0007  21/09/2006 EUROPEAN UNION   
Design Number 220663  
Class 09-01 
   1)Sumitomo Chemical Company Limited., 
      27-1, Shinkawa 2-Chome, Chuo-Ku, Tokyo, 104-8260, Japan.  
Date of Registration 05/01/2009 
Title Insecticidal Device 

Priority  
Priority Number Date Country 
2008-18232  15/07/2008 Japan  
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Design Number 220689  
Class 10-06 
   1)B. D.Industries., 
      5, Raj Rajeshwari Road, Opposite Naval Stores Main Gate, LBS Marg, 
Narayan Nagar, Ghatkopar, (W) Mumbai-400086, Maharashtra, India.  
Date of Registration 06/01/2009 
Title Road Safety Device 

Priority NA 
 

Design Number 220690  
Class 10-06 
   1)B. D.Industries., 
      5, Raj Rajeshwari Road, Opposite Naval Stores Main Gate, LBS Marg, 
Narayan Nagar, Ghatkopar, (W) Mumbai-400086, Maharashtra, India.  
Date of Registration 06/01/2009 
Title Road Safety Device 

Priority NA 

 
Design Number 220691  
Class 10-06 
   1)B. D.Industries., 
      5, Raj Rajeshwari Road, Opposite Naval Stores Main Gate, LBS Marg, 
Narayan Nagar, Ghatkopar, (W) Mumbai-400086, Maharashtra, India.  
Date of Registration 06/01/2009 
Title Road Safety Device 

Priority NA 
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Design Number 220692  
Class 10-06 
   1)B. D.Industries., 
      5, Raj Rajeshwari Road, Opposite Naval Stores Main Gate, LBS Marg, 
Narayan Nagar, Ghatkopar, (W) Mumbai-400086, Maharashtra, India.  
Date of Registration 06/01/2009 
Title Road Safety Device 

Priority NA 

  
Design Number 220711  
Class 15-05 
   1)Whirlpool of India Limited., 
      Whirlpool House, Plot No. 40, Sector-44, Gurgaon-122 002, Haryana.  
Date of Registration 07/01/2009 
Title Washing Machine 

Priority NA 

 
Design Number 220714  
Class 30-03 
   1)SHRI MUNIT KUMAR & SHRI DEVINDER KUMAR., 
      A-98/1, WAZIRPUR INDUSTRIAL AREA, DELHI-110052, 
INDIA.    2)Shri Munit Kumar & Shri Devinder Kumar., 
Date of Registration 07/01/2009 
Title BOWL FOR DOG FEEDING 

Priority NA  
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Design Number 220739  
Class 12-15 
   1)L. A. Bicycle (Thailand) Co., Ltd., 
      58 Moo 2, Tambol Oam-Yai, Amphur Sampran, Nakornpathom Province 
73160, Thailand.  
Date of Registration 12/01/2009 
Title Bicycle Chain Wheels Locking Device 
Priority NA 

 

Design Number 220750  
Class 02-04 
   1)SATISH GOKHALE., 
      RAJEEV, 828, SHIVAJI NAGAR, V.G.KALE ROAD, PUNE-
411 004, MAHARAHSTRA, INDIA.    2)Satish Gokhale., 
Date of Registration 13/01/2009 
Title Disposable Slipper 

Priority NA  
Design Number 220797  
Class 24-04 
   1)McNeil PPC, INC 
      199 Grandview Road, Skillman, NJ 08558, USA  
Date of Registration 15/01/2009 
Title Sanitary Napkin 

Priority  
Priority Number Date Country 
29/322154  30/07/2008 U.S.A.  
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Design Number 215845  
Class 09-03 
   1)HARBINDER SINGH PUREWAL., 
      P.A.TIME INDUSTRIES UNIT-II, KASAULI ROAD, DHARAMPUR 
DISTRICT, SOLAN, HIMACHAL PRADESH-173209, INDIA. 
   2)Harbinder Singh Purewal, P.A. 
Date of Registration 10/04/2008 
Title Packaging For Watches 
Priority NA 

 

Design Number 218696  
Class 23-02 
   1)Carl F India Private Limited 
      Oberoi Garden Estate, "A" Wing, 3rd floor, Chandivali Farms Road, 
Andheri-East, Mumbai-400072, Maharashtra, India  
Date of Registration 23/09/2008 
Title Dispenser 

Priority NA 
 

Design Number 219054  
Class 05-05 
   1)Charming Apparels (P) Ltd., 
      402-405, 1st Floor, Main Road, Chandni Chowk, Delhi-110006, India  
Date of Registration 13/10/2008 
Title Textile Fabric 

Priority NA 
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Design Number 221327  
Class 13-99 
   1)Sumitomo Wiring Systems, Ltd., 
      1-14, Nishisuehiro-Cho, Yokkaichi-Shi, Mie-Ken 510-8503, Japan. 
Date of Registration 20/02/2009 
Title Electrical Connector Cover 

Priority  
Priority Number Date Country 
2008-021642  22/08/2008 Japan   
Design Number 221334  
Class 14-03 
   1)Glue Design Private Limited., 
      58, National Park, Lajpat Nagar IV, New Delhi-110 024, India.  
Date of Registration 20/02/2009 
Title Convergence Device 

Priority NA 
 

Design Number 221335  
Class 14-03 
   1)Glue Design Private Limited., 
      58, National Park, Lajpat Nagar IV, New Delhi-110 024, 
India.  
Date of Registration 20/02/2009 
Title Convergence Device 

Priority NA  
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Design Number 221587  
Class 26-05 
   1)GE India Industrial Pvt. Ltd., 
      Plot No. 42/1, & 45/14, Electronic City Phase 11, Bangalore-560 100, 
Karnataka, India.  
Date of Registration 09/03/2009 
Title "Bollard Light" 

Priority NA 

 
Design Number 221720  
Class 13-01 
   1)Crompton Greaves Limited., 
      6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400 
030, Maharashtra, India.  
Date of Registration 17/03/2009 
Title Alternator 

Priority NA 
 

Design Number 221735  
Class 23-02 
   1)Hansgrohe AG., 
      Auestr. 5-9, D-77761 Schiltach, Germany.  
Date of Registration 17/03/2009 
Title Bathtub 
Priority  
Priority Number Date Country 
001007314-0001  23/09/2008 OHIM  
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Design Number 218531  
Class 12-16 
   1)Kubota Corporation 
      2-47, Shikitsuhigashi, 1-Chome, Naniwa-Ku, Osaka-Shi Osaka 5568601, 
Japan  
Date of Registration 11/09/2008 
Title Engine Hood for Tractor 
Priority  
Priority Number Date Country 
2008-7835  28/03/2008 Japan   

Design Number 218669  
Class 12-16 
   1)Tata Motors Limited., 
      Bombay House, 24 Homi Mody Street, Hutatma Chowk, Mumbai-400 
001, Maharashtra, India.  
Date of Registration 18/09/2008 
Title Door Trim 

Priority NA 

 
Design Number 214654  
Class 07-03 
   1)IDRIS ADAM BADHRA., 
      Gala No.3, RAMJI PATEL COMPOUND, BEHIND BOMBAY 
HARDWARE, R.S. MARG,PATHANWADI ROAD, MALAD (E), 
MUMBAI-400 097, MAHARASHTRA, INDIA.  
Date of Registration 12/02/2008 
Title spoon 

Priority NA 
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Design Number 220124  
Class 14-03 
   1)Blueant Wireless Pty Ltd 
      245 St Kilda Road, St Kilda, Vic 3182, Australia  
Date of Registration 08/12/2008 
Title Speakerphone 

Priority NA 

 
Design Number 220247  
Class 11-01 
   1)Jewelex India Pvt. Ltd., 
      Plot 56 B, Seepz, Andheri East, Mumbai-400096, India  
Date of Registration 16/12/2008 
Title Gem Stone 
Priority NA 

  

Design Number 220249  
Class 11-01 
   1)Jewelex India Pvt. Ltd., 
      Plot 56 B, Seepz, Andheri East, Mumbai-400096, India  
Date of Registration 16/12/2008 
Title Gem Stone 
Priority NA   
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Design Number 220554  
Class 07-01 
   1)Ma Design India Private Limited 
      C-26, Sector, 63, Noida-201301, U.P. India  
Date of Registration 29/12/2008 
Title Bowl 
Priority NA  

Design Number 218163  
Class 12-16 
   1)Tata Motors Limited., 
      Bombay House, 24 Homi Mody Street, Hutatma Chowk, Mumbai-
400 001, Maharashtra, India.  
Date of Registration 27/08/2008 
Title Floor Console For Vehicle 

Priority NA 

 
Design Number 218253  
Class 09-01 
   1)Mahika Packaging (India) Ltd., 
      2/3, Kasturba Talkies Compound, Station Road, Malad (West), Mumbai-
400064, Maharashtra, India  
Date of Registration 01/09/2008 
Title Bottle 

Priority NA 
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Design Number 220932  
Class 12-06 
   1)IHC Holland B.V., 
      Molendijk 94, 3361 EP Sliedrecht, The 
Netherlands  
Date of 
Registration 28/01/2009 

Title Side Protection Plate for 
Pilot House 

Priority NA 

  
Design Number 221099  
Class 23-02 
   1)Hindustan Sanitaryware & Industries Limited., 
      Bahadurgarh-124507, Dist. Jhajjar, Haryana, India.  
Date of Registration 09/02/2009 
Title Urinal 

Priority NA 

 
Design Number 221260  
Class 09-01 
   1)Dhiren Polymers., 
      203, Indraprastha, 3rd Dominic Lane, Orlem, Malad (West), Mumbai-400 
064, Maharashtra, India.  
Date of Registration 17/02/2009 
Title Bottle 

Priority NA 
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Design Number 221313  
Class 26-06 
   1)Honda Motor Co., Ltd., 
      1-1, Minami-Aoyama 2-Chome, Minato-Ku, Tokyo, Japan.  
Date of Registration 19/02/2009 
Title Headlight Case for Motorcycle 
Priority  
Priority Number Date Country 
2008-021390  21/08/2008 Japan  

 

Design Number 221314  
Class 12-11 
   1)Honda Motor Co., Ltd., 
      1-1, Minami-Aoyama 2-Chome, Minato-Ku, Tokyo, Japan.  
Date of Registration 19/02/2009 
Title Motorcycle 

Priority  
Priority Number Date Country 
2008-021388  21/08/2008 Japan   
Design Number 209241  
Class 13-01 
   1)CROMPTOM GREAVES LIMITED 
      6th Floor, CG House, Dr Annie Besant Road, Worli,  
Date of Registration 30/03/2007 
Title Traction Motor 

Priority NA 
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Design Number 221770  
Class 06-11 
   1)William Goodace & Sons India Pvt. Ltd., 
      XVIII/1146 Revi Karunakaran Road, Alleppey, Kerala-688012, India  
Date of Registration 19/03/2009 
Title Mat With Coir Blocks 
Priority NA 

 

Design Number 221779  
Class 09-01 
   1)Reckitt Benckiser Inc. 
      Morris Corporate Center IV, 399 Interpace Parkway, Parsippany, 
New Jersey 07054-0225, USA  
Date of Registration 19/03/2009 
Title Dynamic Dispenser 

Priority  
Priority Number Date Country 
29/324,759  19/09/2008 U.S.A.   
Design Number 221859  
Class 23-04 
   1)Crompton Greaves Limited, 
      6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai 400030, 
Maharashtra, India  
Date of Registration 23/03/2009 
Title Ceiling Fan 

Priority NA  
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Design Number 221916  
Class 26-03 
   1)Crompton Greaves Limited., 
      6th Floor, C.G. House, Dr Annie Besant Road, Worli, Mumbai-400 030, 
Maharashtra, India.  
Date of Registration 24/03/2009 
Title Lighting Fixture 
Priority NA 

 

Design Number 222083  
Class 12-16 
   1)Tata Motors Limited., 
      Bombay House, 24 Homi Mody Street, Hutatma Chowk, Mumbai-400 
001, Maharashtra, India.  
Date of Registration 30/03/2009 
Title Alloy Wheel Rim 
Priority NA  

 
 
 
 
 
 
 
 


